
 

Tuesday

Hon’ble Dr. Bhagwan Sahai, Member (A)
Hon’ble Mr. Rakesh Sagar Jain, Member (J)

Amjed Qureshi S/o Sh. Noor Ahmed Qureshi R/o Chamrar 
Bufiaz Tehsil Surankot District Poonch Age 25 years.
 
(Advocate: Ms. Surinder Kour

 

 
 

1. State of Jammu and Kashmir through Chief Secretary, 
Government of J&K, 

2. Commissioner/Secretary to Govt. Health and Medical 
Education Department, Govt. of J&K, Civil Secretariat, 
Jammu.

3. Director Health Services, Jammu.
4. Jammu and Kashmir State Services Selection Board, 

through its Chairman, Sehkari Bhaw
Complex, Jammu.

5. Chairman, Jammu and Kashmir State Services 
Selection Board Sehkari Bhawan, Rail Head Complex, 
Jammu.

Central Administrative Tribunal 
Jammu Bench, Jammu 

 
Hearing through video conferencing

TA No. 61/125/2020 
SWP No. 2652/2010 

 
Tuesday, this the 4th day of August, 2020

 
Hon’ble Dr. Bhagwan Sahai, Member (A)

Hon’ble Mr. Rakesh Sagar Jain, Member (J)
 

Amjed Qureshi S/o Sh. Noor Ahmed Qureshi R/o Chamrar 
Bufiaz Tehsil Surankot District Poonch Age 25 years.

Advocate: Ms. Surinder Kour) 
........................Applicant

Versus 

State of Jammu and Kashmir through Chief Secretary, 
Government of J&K, Civil Secretariat, Jammu.
Commissioner/Secretary to Govt. Health and Medical 
Education Department, Govt. of J&K, Civil Secretariat, 
Jammu. 
Director Health Services, Jammu. 
Jammu and Kashmir State Services Selection Board, 
through its Chairman, Sehkari Bhawan, Rail Head 
Complex, Jammu. 
Chairman, Jammu and Kashmir State Services 
Selection Board Sehkari Bhawan, Rail Head Complex, 
Jammu. 

 

Hearing through video conferencing 

, 2020 

Hon’ble Dr. Bhagwan Sahai, Member (A) 
Hon’ble Mr. Rakesh Sagar Jain, Member (J) 

Amjed Qureshi S/o Sh. Noor Ahmed Qureshi R/o Chamrar 
Bufiaz Tehsil Surankot District Poonch Age 25 years. 

........................Applicant 

State of Jammu and Kashmir through Chief Secretary, 
Civil Secretariat, Jammu. 

Commissioner/Secretary to Govt. Health and Medical 
Education Department, Govt. of J&K, Civil Secretariat, 

Jammu and Kashmir State Services Selection Board, 
an, Rail Head 

Chairman, Jammu and Kashmir State Services 
Selection Board Sehkari Bhawan, Rail Head Complex, 
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6. Secretary, Jammu and Kashmir State Services 
Selection Board, Sehkari Bhawan, Rail Head Complex, 
Jammu. 

7. Administrative Officer, Jammu and Kashmir State 
Services Selection Board, 1-D/C Green Belt Park, 
Gandhi Nagar, Jammu. 

8. Lal Khan son of Mangta Khan R/o Bafliaz Mohalla 
Mohra Tehsil Surankot District Poonch 

9. Dalvinder Singh S/o Sh. Sohan Singh R/o Ward No. 5, 
Mohallah Bangechi near Police Station, Poonch 

10. Mohd Akram Banday S/o Gh. Nabi Banday R/p 
Sawajian Mandi District Poonch 

11. Bal Ram S/o Sh. Sukh Dev Raj R/o Village Mangnar 
Tehsil Haveli District Poonch 

12. Bashir Hussain Shah S/o Barket Shah R/o Phagla 
Tehsil Surankjote District Poonch 

13. Sartaj Singh S/o Sh. Jagat Singh R/o Mohalla 
Syndicate Ward No. 10 Poonch 

14. Ali Ahmed Shah S/o Waliat Ali Shah R/o H. No. 355 EP 
Mohallah Dalpatian, Jammu.  
 

...................Respondents 
(Advocate: Mr.Rajesh Thapa, DAG) 
 

 
O R D E R 

 
Dr. Bhagwan Sahai, Member (A): 
 
 Learned counsel for the applicant submits that this TA 

has become infructuous and the same be dismissed.  

Accordingly, this TA is dismissed as withdrawn.  No costs.   

 
 

( Rakesh Sagar Jain )                  ( Dr. Bhagwan Sahai ) 
      Member (J)         Member (A) 
 

 
ND* 
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